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flwTwwirt telilcw Umhcb will k« 
■aaoumt aa early a* possible.

(c)  and (d). No.  A meeting with 
the representatives of employer* as 
Well aa workers was proposed to be 
held on the 12th May, 1967 to discuss 
the action to be taken on the recom
mendations of the Board.  The meet
ing wa« however cancelled  and  no 
fresh meeting has been fixed.

Incentive Scheme tor Industries

IB. Shri K. N. randey:
Shri N. P. Yadab:

Will the Minister of Ubwr and 
BabsMlNstton be pleased to state;

(a) whether Government propose to 
introduce a model form of an incen
tive scheme in different types of in
dustries; and

(b) if so, the salient features there- 
off

The Minister of Labour and Reha
bilitation (Shri Hathl): (a) No.

(b) Does not arise.

labour participation In Indostries

IIS. Shri K. N. Pandey:
Shri N. P. Yadab:

Will the Minister of  Labour and 
IslwWHtitli be pleased to state:

(a) whether it is a fact that  the 
scbwne of labour  participation  In 
managements is being tried in same 
af tbe public sector industries; and

(b) U so, bow the scheme is work
ing and to what extent the  parties 
have been benefited?

The Minister of Ubnr and *eba- 
MUtattOn (Shri Hathl): (a) Yes.

(b)  In some public sector undertak
ings the schcsne  is  reported  to  be 
working well and has been useful in 
helping {h* parties to sit together and 
#n M matter* for which the scheme 
bas been act up.

■dncation as a Oawntst Snbjeet-

lti Sbri D. C. 8hazma:
Shri K. N. Paadey:
Shri N. r. Yadab:
Sbri Blbbati MUbn:
Shri K. N. Tlwary:
(Hut Shriehand God:

Will tbe Minister of Edncattm  be 
pleased to gtate:

(a) whether a  proposal  to  make 
education  a Concurrent Subject  Is 
under consideration  of Government; 
and

(b) if n, the benefits which would- 
be derived therefrom?

Tbe Min Inter of  Education  (Dr.. 
Triguna Sen): (a) No, Sir.

(to) Does not arise.

Language Formula

IBS. Shri R. S. VMyarthl;
Sbri K. N. Paadey:
Shri Kanwar Lai Gupta:
Shri S. C. Samawta:
Shri A. K. KUra:
Shri S. N. Malti:
Sbri Tridlb Komar Cbandbnri: 
Shri Yaahpal Singh:
Shri C. K. BbaUaeharyya:
Shri IndnJH Gupta:
Dr. Rawen Sen:
Shri Hen Raj:
Sbri K. Haidar:
Shri Sldbssbwar Prasad:
Sbri Shrtriuwd God:
Shri Dhirendraaath:
Sbri Santosham:

Will the  Minister of Education  be 
pleased to state:

(a) whether the Committee of Par
liament on education has recommend
ed a two-language structure with faci
lities for leaning a third language;

(b) if so, whether Government have 
accepted the recommendations of the 
Committee and  whether it was also 
«Ŵnui»wl  at  the  State  Education 
Ministere’ Conference held  recently; 
and

(c) if  so,  the  decisions  arrived 
thereat and’the  time  likely to  be
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taken to giv* effect to thoee recom- 
iwndittotm

The MlnMw  of  MttMttae  (Dr. 
Mnaa Sen): (a) The recommenda
tions of the Education Commission on 
the teaching of languages at the school 
and college stage are still under con
sideration in the Committee of Mem
bers of Parliament on Education.

(b) and (c).  Do not arise.

Grant to Utkal University

ISC. Shri Chin tarns nl Fanigrahi: Will 
the Minister of Education be pleased 
to state:

(a) the amount of grants  made to 
the Utkal  University  for the yean 
1960-61 to 1967-68, year-wise;

(b) whether these grants were fully 
utilised;

(c) whether any request for grants 
is pending with the University Grants 
'Commission at present; and

(d) if go, the details thereof?

Hk  Minister  of  Education (Dr.
Triguna Sen): (a) to (d).  Informa
tion is being collected and will be laid 
on the Table of the  Sabha  in  due 
course.

Seizure of Papers In Orissa

187. Shri Chlntamawi Fanigrahi:
Sbri George Fernandes:
Shri M. H. Patel:
Shri Madha Umaye:

Will the Minister of Home AHain 
be pleased to state:

(a) whether certain paper* at  the 
Political Services Department of the 
Oruaa Secretariat have been seized by 
the Central Bureau of Investigations 
tn Orissa in April, 1967;

(b) whether Ibis  seizure has been 
-made  in  connection  with  certain 
chusa against a top ranking officer 
<A a Centra' btabiWuncnt in Balaaore 
•district In Orissa; and

(c) If so, (be nature of eharfM and 
-the action taken ia tbe mattact

lk* MaWw ef Hoaae ««Ma (Mart 
X. B. Ghavaa): (a) to (c). Contain M- 
cords Dtra obtained by the Central
Bureau of  Investigation  ftram the 
Orissa  Government in MarchJApril, 
1967 in connection with the enquiries 
against an officer of a Central Estab
lishment at Balasore.  The allegations 
relate to misuse of official  position 
and criminal misconduct.

Return Letter Office for Orissa Paste 
aad Telegraphs Departaneat

188. Shri  Chlntamani  Paalgrahi:
Will the Minister of Oommnnlnattoa* 
be pleased to state:

(a) whether Government are aware 
that  there  is  no  separate Return 
Letter Office for Orissa under Posts 
and Telegraphs department;

(b) the steps taken to set up such a 
separate office in Orissa;

(c) whether as a preliminary step 
officers have been  trained  to  start 
such an office in Orissa circle; and

(d) if so. the reasons for the delay 
in opening it?

The Minister of State in th» Depart
ments of Parliamentary Affairs  aad
Communication (Shri I. K. Gufral):
(a) Yes, Sir.

(b) Orders have been  issued  on 
16th May, 1967 to set up an RIO at 
Cuttack by the 1st July, 1967.

(c) Yes, Sir.

(d) Does not arise.

Grant to Gaadhi Vidya Maadtr ta 
Haryana

1H. Shri ten KMiaa Gupta: Will 
tbe Minister of Education be pieaaed 
to state:

(a) whether Government have re
ceived any application tor  grant  to 
Gandhi Vidya Uandir O. R. Rariwarta 
College staff quartan for pratawn 
at Charkhi Dadrt (Haryana); and

(b) if so, the action taken flmisaT




